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CENTIAL 1)MINISTRATIVE TRIBUNAL 
CUTrACK 3ENCH. 

Original App1icatici No.612 of 1993. 

Cuttack, th&s the 16th day of August,1994. 

premanaraa Jena 	... 	 Applicant. 

Ve rsus 

Unicn of India and others ... 	Respondents. 

( FOR INSTRUCTIONS) 

Whether it be referred to the Reporters or not ?A' 

Whether it be circulated to all the Benches of the 
Central Administrative Tribunals or not ?  
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CENTRAL ADMINISTRATIVE TRI3UNAL 
CUITK 3ENcH. 

Original Applicaticn NO.612 of1993. 

Cuttack, this the 16th day of August, 1994, 

CoIw.f*  

THE HON' LE MR.JUSTICE D.P.HIREMATh,VICE-cHAIRM 

A N D 

THE HON' 31EMR.H. RAJENDRA PRASJ, ME MBER(ADMN.) 

S - 

prernanarida Jena,  aged about 46 years, 
son of Sri Daitari Jna,at present 
working as Accountant in the Office of 
Pay and Accounts Off icer(ptg.), Ministry of 
Urban Deve 1 opment, Gove mire nt of India, 
6, ganesh Chandra Avenue, Calcutta-700 013. 

••1 Applicant. 

By Advcc ate s Ws. Deepak Mis ra, A. De o, 
13.S.Tripathy, p,panda, A. K. Mishma, 
M.P.J,Roy, D.K.Sahoo, 

'rsus 

1. 	Union of India, represented by its Secretary, 
Department of Personnel & Training, Ministry 
of PerSCU1,PUbliC Grievances &Pensic, 
LOk Nayak Bhawan, (A-wing), 3rd Floor, 
(Hall), New Delhi5 110 003. 

Deputy Secretary to the Govt. of India, 
Department of Personnel & Training, 
Ministry of Personnel, Public Grievances 
& Pension, Lok Nayak Bhawan, (A-Wing), 
3rd Floor(Hall),New Delhi-hO 003, 

Governmentof India, represented by its 
Secretary, Department of Labour(Lacur Welfare) 
Srama Shakti Bhawan, tèw Delhi. 

Director General(Labour11fare), 
Ministry of Labour, aaisalmer House, 
Mansingh Road,w Delhi-nO 011. 

Welfare Corrrnissioner, Labour Welfare, 
Oganisaticn, 33, AshOk Nagar, 
At/P.O. Bhubanesw ar, Dist-Khurda. 

Chief Ccntrohler of Accounts, 
Ministry of Urban Development, 

( 
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Govt. of India, Nirmari Bhawan, 
New Delhi. 

	

7. 	Pay&cOunts Officer, 
pay & ACcxints Of fjCE: (pig.), 
Minis try of Urban Deve 1 cp n nt, 
overnrrnt of India, 6,Ganesh Charr5ra 

Avenue, Calcutta-700 013. 

... 	Respcndents, 

Iy Advocate Shri Ashok Mis ra, 
Sr.Standing Counsel(centrai) 

ORDER 

D.P,HIREMATH,V.C. Heard petitiener' S counsel,Mr.3.s.Tripathy and 

learned Seniorstanding Ccnel (Central) ,Mr. Ashok Misra 

and read letter of Under Secretary to Govern ilent of 

India dated 5th August, 1994 in thich they have stated 

thatthe applicant has been nominated to A.I.R.,Cuttack 

against a reported vacancy of 1- ad Cle rWc ountant 

as Per their letter dated 28,6.19941that his bio-data 

has also been sent to them for further action at their end 

and the matter hasbeen pursued for early issuance of 

offer of appointment to the applicant. In view of this 

undertaking and assurance given by the Government of India, 

petit I cne r' s counsel States that the re itedy that he has 

sought in the petition is squarely met by the respondents 

and that the petition should be disposed of accordingly. 

	

2, 	Keeping these observations on record, this petition 

is disposed of. 

11  /wou ••s•..••.* . 
94 VICE-CH?IRMAN. 

Sa rangi/ 


